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DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Zero Hour
submission made by Vandanaji.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
Zero Hour submission made by Vandanaji.

Steps to be taken for proper functioning of DISHA Committees
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tTransliteration in Urdu script.
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the board stops and my clock here also stops.

SHRIMATI VIJILA SATHYANANTH: Sir, my clock is ticking on.

MR. CHAIRMAN: Yes, you will get 15 seconds extra.

2} If yHrer T Heley, § WY Bl S AT b WY Hag PRl gl
2} oEHE T Heley, d Wl W B 39 AWy & A Adg bRal g |
#t Yot 9 Riw: Aeiey, # Wi B 59 & Wy e wRar g
2 g4 eas: ey, d W W Bl 39 vy & WY Adg dRAl g |

it faereR v e (ST uSw): AEieT, | ft Wi @ 39 Qv & 9 d9g
BT E

el orieT et (Uf¥erdt v mer): WElgw, § ot Wi @I 59 favy & 9 g Bl
gl

SRl ST geae: Heled, # ff W9 @) 39 favy & Wy g e’ g

SHRI M. SHANMUGAM (Tamil Nadu): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, I also associate myself with the issue raised
by the hon. Member.

Need to make loudspeaker announcements
compulsory at all airports

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, I thank our hon. Chairman
who inspires young minds through his experience and wise ideas. | thank our hon.
Chairman for giving me this opportunity to raise this very important issue. All the
airports, mainly the metro airports, are now silent airports. No loudspeaker
announcements or, in fact, no announcements are made, as these have been declared

silent airports. Any type of announcement including the paging calls are not made at



